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CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH o
KOLKATA

0.A/350/1289/2019 - ' ~ Date of Order: 19.09.2019
M.A/350/742/2019

Coram: Hon’ble Ms Bidisha Banerjee, Judicial Member
Hon’ble Dr. (Ms.) Nand1ta Chatterjee, Administrative Member

‘Priyanka Choudhury, d/o Jnanendra Nath
" Choudhury, residing at Village, Ramnagar, Post
Office '@ Hatgobindopur, Police station
Saktigarh, District @ Purba Bardhaman, Pin
code : 713407, West Bengal.

AND
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64 others app]zcants all nworkmg %s Safalwala
Cleaner uand Sweeper Superv1éors/Labours
_Group Ky o );«posts, : undei"g& enhsté“d  different

Contractors*‘of Ea 'ern xRaﬂwa\ Y, Malda‘D1v1s1on
Malda Plg 723102 ' ‘;:5
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| 1 ) Umon of“'“Indla throug}i/..;t“he General
Manager Eastern Rallway, p '17 7 N S
Road Falrhe Place, Kolkata . 0001.

2. The Chlef Personnel r@fficer Eastern
Railway, 17-N.S--Road, “Fairlie Place,
Kolkata — 700001 ‘

3. The Divisional Railway Manager,
Eastern Railway, Malda Division,
Malda; Pin Code : 732102.

4. The Senior Divisional Personnel
Officer,

Eastern Railway, Malda Division,
Malda, Pin Code.: 732102.

5. The Chairman, Ministry of Railways,

Rail Bhavan, New Delhi — 110001.
--Respondents

For The Applicant(s): Mr. A. Chakraborty, counsel
Mr. T. K. Biswas, counsel
For The Respondent(s)? Mr. H. Ghosh, counsel
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ORDERORAIL)

Per: Ms. Bidigha Baneriee, Member (J):

Heard 1d. counsel for both sides.
2. At hearing, 1d. counsel for the applicants agrees to withdraw the
present O.A with liberts-f to approach the authorities preferring individual
repfesentatio_n redressing their grievances. It gbes withéut saying that such
liberty 1s always there.

3. Accordingly, the O.A, as well as M.A, is disposed of as withdrawn with

the aforesaid liberty.

4. In the event ‘such representation is preferred, the respondent
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authorities shall look into the gr1evance£of the 1nd1v1dua1 apphcants consider
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them in accordance w1th law and _dispose thengl aof b)@ 1ssu1ng reasoned and
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speaking orders within’ bhree Ao hsto erﬁt-.;ﬁ No cests“%
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(Nandita Chatterjee)“* (Bldlsha Banerjee)
%Member @)

Member (A) L3

58



